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Import of Edible Oil 

884. SHRr K. RAMACHANDRA 
REDDY : '1IJ the Minister of OMM ReB 
be pi ased to state : 

(a) wheth r Governm nt are aware 
tbat du d pression in the international 
edible oil market in the middle of 1984, 
the State Trading Corporation did not or 

. rather could not purchase or export or 
even store. ad quate quantities of edible 
oils; 

(b) wh th r it is a fact that imme-
di ately afterwar s, the . State TrandlOg 
Cor oration imported edible oil at higher 
rate prevailing in th iUlernational market 
and in ou rr d be vy I ss s; 

(c) the rates of edible oils prevbiling 
in tbe international market in tbe b gillning 
of the y ar 1984 aod tho (;: prevaiJ ing f rom 
S p tc mber to Dec~ mber, 1984 aod rate at 
which STC. purchase edible oil; and 

(d) the detail of h) ses incurr d by 
STC in the ba rgain? 

THE MINISTER OF COMMERCE 
(SHRI A JUN SINGH): (a) Hnd (b). ] t 
is not correct to state that S C d id not r 
xport dib1c 011 in ad (quate qua ntilies 

dUring and d pr ~si . D period. DUfl Pg th is 
perj od i ts pucha ' were more than in 
previous y ars. 

Immedi te y a ft erward. pUlch cs Vl ere , 
also made to n cc t furth er r qlJ iflmcnt . No 
lo.s s weI incurred in this. 

( ) The avaage price of soyab~cn til 
(S 0). RBD P 1m Oil (RBD PO) ard BD 
P'lmold n (R D PL) r valling in the 
j t 'rrl tio I'll 111 ... l' \. 10 I e bl'gmn ing of 
1984 and tho e prevoil in from September 
to D c mbc T, 19 4 ace rding to informa· 
tion avail abJ with STC w re as follows :-

SilO RBD PO RBD 
( MT) ( PMT PMT -

x ·1vl ill OB FOB 
Chi 0 MaJ ay:da Malaya ia 

1 2 3 4 -- .,--- -- _ . 
J. n. 19 4 625 1091 128 

1 2 3 4 

Feb 19 4 591 976 J08 

Sept J 984 575 573 94 

Oct. 1984 575 603 23 
Nov. 1984 620 622 49 
D .! c, J 984 570 591 04 

Il is not in III Comm rcial interest of 
STC to di close the purchase price. 

(d) Do ws nOI arise In view.) of (b) 
ab ove. 

Bank R bbcry in Safdnrjang Enclave 
Braoch of Indian Baok 

885. PPOF. RAMKRISHNA MORE. 
Wi ll th Mi nisler cf FINAN E be: PJcastd 
to ta Ie : 

(a) . whe ther in an enned robbery in the 
Sa f~ [l JJ lI ng I) ' iave , Ddhi Bran h of the 
Ind Ia n B (k uo aOlOunt f over Rs. 3 J!:l khs 
w s loot d r l'C 0' I)'; 

( b) 'hcr hrr it is a fact that in m' . . . a)orJ ly 
of t ~i:! n tl l}alls~d bLInks parljcu Ja rly those 
locdte J in Ih residC> l1 lial areas Ih .. • s . , . ... eCUrJ ly 
arrance ment are Ifln deQual ; 

(C) if so. what is the machinery, if any, 
to en ure that the nari onalised banks have 
ad( quatc s cur ir y (.1 rru t eIDents aDd modern 
ttldf01 ySlem to c h l:k ban k rcbbc i s ' , 

(d) whether k~e ping in view the increase 
10 b nk robberies Government propose to 
revi 'vV the eOl,ire system. of exi ' tiog security 
arra ng menls 10 the natI ona lised banks to 
r move the ddkienci s and to m ke them 
fool proof; and 

(e) if so, the steps taken by Govern. 
m nt in this direction? 

THE Ml ISTER OF STATE 1N THE 
MINISTRY OF FfNAN E (SHRI 
J N · RDHANA POOJAR Y) : (a) Indi~n 
BdOk has r po r ted that a sum of R • 
2.87,514 was looted f rom its S fdarjang 

llclav (N w Ddhi) Branch On 4.10 .. 85. 




